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CONSTITUTION (NINETY-NINTH AMENDMENT) BILL
(Amendment of article 332), 2003

Title: Consideration and passing of the Constitution (Ninety-ninth Amendment) Bill, 2003 (Amendment of article 332)
(Bill passed)

MR. SPEAKER: Now, the House shall take up ltem No.11.
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| beg to move:

"That the Bill further to amend the Constitution of India, be taken into consideration."

MR. SPEAKER: Motion moved:
"That the Bill further to amend the Constitution of India, be
taken into considseration.”

SHRI G.M. BANATWALLA (PONNANI): Sir, | support the Bill. The provisions in this Bill are made to protect the
interests of the weaker sections of our society. ...(=zaur=)
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SHRI G.M. BANATWALLA : | would appeal to the Government that the question of adequate and due
representation of the minorities, the Scheduled Castes and the Scheduled Tribes ...(Interruptions) in the
Legislatures and in the Parliament should also be considered...(/nterruptions)

MR. SPEAKER: | am requesting the hon. Minister to reply to your queries in writing. ==t Sft @1 # smew a1 g & amus!
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SHRI G.M. BANATWALLA : Sir, there is a Bill to amend the Constitution of India in order to set up a National
Commission for the Tribals also separately. But in addition to the creation of such Commissions, there is a
necessity, a pressing necessity, to give adequate and sufficient powers to such Commissions, otherwise, they are
not taken seriously. Such Commissions, in the matter of individual complaints, should have the powers of the Civil
Court. Even the Minorities' Commission has been asking for wider and sufficient powers and giving such powers to
them must be considered seriously and approvingly by the Government...(Interruptions)
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SHRI G.M. BANATWALLA : Sir, the present Bill seeks to maintain the representation and the reservation of the
Scheduled Castes and the Scheduled Tribes as far as the Assam Assembly is concerned. Such provisions, as |
said, are for the weaker sections and we welcome that. But | take this opportunity to draw the attention of the
Government to the urgent and pressing needs to give adequate representation and reservation to each of the
minorities throughout the country in all the Legislatures and in this Parliament.

Sir, the situation is serious. The representation gets very much diluted and has suffered a decline. If all the sections
are to be properly and adequately represented in the various Houses, it is necessary that the claim and the need
for adequate representation of the minorities must also be considered and considered fairly by the Government. Let
our Houses be such that each and every section of our people are in a position to reach here conveniently and
place their matters before none others but the State Assemblies the highest elected body of the country. | hope that
the matter will receive serious, adequate and an approving consideration of the Government.

SHRI SONTOSH MOHAN DEV (SILCHAR): Mr. Speaker, Sir, we support this particular amending Bill. But | will



take this opportunity to draw the attention of the hon. Home Minister to various articles appearing in the
newspapers which says that with the help of the underground elements, there is game-plan by the Central
Government to destabilise the various Governments run by the Congress Party in the North-Eastern region. Not
only that, on 6™ of August, there was a conclave of the BJP in Shillong where Shri Hokiye Sema, a Minister of
Nagaland told that the BJP has helped them to destabilise the Government at Arunachal Pradesh and such a
tendency is spreading to other parts of the North-Eastern region. This is a report published in The India Times.

Sir, it is not a question of whether we believe it or not but | expected that the BJP spokesperson would contradict
this news but no such statements contradicting this news have come from the BJP. Further damaging news is that
Chamling and Teeraj are two districts in Arunachal Pradesh that are greatly disturbed by the activities of the NSCN.

Now there is news in the Assam Press that there is an understanding between the present Arunachal Pradesh
Chief Minister and the Home Minister that these two places will be declared as union territories and these will be
ultimately given to NSCN as Langanese State and Nagalim State. If this is true, this also is dangerous. So, | would
humbly make a request. Our late lamented leaders Pandit Jawaharlal Nehru, Smt. Indira Gandhi and Shri Rajiv
Gandhi had brought the whole of northeast into the mainstream and they had been able to keep them in the
mainstream. If such a game plan is hatched, the northeastern people will not accept it. If this news itemis true, it will
be very dangerous for the people of the northeast.

Today's newspapers have carried a news item that all these terrorist groups have been combined in saying that
they will not be celebrating the Independence Day. Such a situation was not there in Assam for the last ten years.
How did they dare now to come forward and say all this? Not only that, they have also said that all the Hindi films
will be restrained in the northeastern States. This is a new trend coming up.

Therefore, | would humbly request you to kindly explain to us while giving your reply what is your feed back and
what is your opinion about all this.
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Today on a befitting occasion, a day before 9 August, we are
passing the 99" Constitution Amendment Bill to pay our rich tributes to Gopinath Bordoloi whose untiring efforts
spoiled the conspiracy of the British to keep Assam and some other parts out of India. Therefore, while we are
passing this important amendment to the Constitution, | thought of referring to it and also to the untiring efforts of
Pandit Jawaharlal Nehru who brought all the ethnic groups of the northeast into the mainstream.

In spite of these, efforts are being made to create division in the society. Each political party which believes in the
national mainstream did contribute largely to bring peace in the northeast. The developments in Mizoram when Shri
Laldenga came to the mainstream during Shri Rajiv Gandhi's regime merit special mention. Development of
northeastern States, specially of Arunachal Pradesh and Nagaland, took place due to the untiring efforts of Smit.
Indira Gandhi.

| am thankful to the Assam Government and the Union Government for the recent episode of the BTC Accord to
bring peace in Assam. While | say so, | would like to place on record certain developments and make an appeal to
the Home Minister and Deputy Prime Minister. A new tendency has developed in the name of reaching a
longstanding peace accord with the NSCN groups, specially the IM Group. In spite of the cease-fire, efforts have
been made to terrorise national political parties which are in power in those States and also to destabilise the
Governments, the constitutional machinery and the social forces. This is not a good game plan in politics. If we
continue to patronage such designs at the behest of the Union Government, | am afraid, the whole northeast will be
destabilised and balkanisation will start. The dream of Gopinath Bordoloi and Pandit Jawaharlal Nehru to keep
them in the mainstream will be totally spoiled and the accountability will lie with the Union Government. With these
words, | conclude.

(ends)
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DR. M\V.V.S. MURTHI (VISAKHAPATNAM): Sir, | would be very precise. Normally, | would not consume much time.

| welcome the Constitution (Ninety-ninth Amendment) Bill, 2003. | congratulate our Deputy Prime Minister for
reaching an Accord to find out a solution for the Bodoland problem which is persistent for the past one decade. We
were not able to find a solution so far. To make it easy, a separate BTC is to be formed. With the formation of this
Council, rapid economic development will take place. Alongwith this, a majority of the problems will be solved. This
economic solution is the main solution for the Bodoland development.

I heartily congratulate our hon. Deputy Prime Minister for taking such an initiative which is a right step at the right
time to solve the problem.

At the same time, they are also making a request. They want the Bodo language to be included in the Eighth
Schedule of the Constitution. | think this also will be taken care of in due course of time.

With these words, | thank you for giving me an opportunity to speak on this Bill.

DR. SUSHIL KUMAR INDORA (SIRSA): Sir, | would like to say a few words on this Bill. We are also supporting this
Bill.
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SHRI PRIYA RANJAN DASMUNSI : Sir, in the name of cease-fire, the NSCN (IM) people may be terrorising the
civilised population who are not believing in them. How do you protect them? How do you protect our party workers
and our leaders?...(Interruptions)

SHRI L.K. ADVANI: Shri Priya Ranjan Dasmunsi, | do not want to name such organisations. There are organisations
of all kinds. It is true that our dialogue at the present moment is going on with the NSCN (IM). But this is also true
that what is known as cease-fire, that cease-fire obtains in case of both the NSCN (IM) as well as the NSCN (K).
This is not an occasion when we should be trading allegations of this kind. | have heard them in the past. Today, |
can say that so far as the Central Government is concerned, the Central Government is very clear that violence or
extortion or all these things should not be there....(Interruptions) =&t w &t 7 fbar aed F & w7e swoTad 789 & U6
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SHRI PRIYA RANJAN DASMUNSI : The officers of Assam Government or the MLAs of Assam, the MLAs of
Meghalaya or the entire North-Eastern Congress MLAs are under the threat of the gun power backed by money
power. The hon. Minister should investigate this aspect.

SHRI L.K. ADVANI: Whenever there are any allegations of this kind, the Central Government would always be
within its legitimate rights. It will take whatever action is necessary. But | can assure you that so far as the Central
Government is concerned, the Central Government - not in Arunachal Pradesh, not in any other place - has not, at
any time, tried to destabilise the State Government....(Interruptions) This is an occasion on which the whole House
is unanimous. | would beg of you to appreciate it.

SHRI K.A. SANGTAM (NAGALAND): | want a clarification from the hon. Minister.
MR. SPEAKER: | have to go to the voting process. Please take your seat.
...(Interruptions)
SHRI K.A. SANGTAM : Since Shri Advani is directly talking about my State, | would like to have a clarification.

My clarification is regarding the cease-fire with NSCN (IM) and the NSCN (K). The point is that you have started the
dialogue with the NSCN (IM). Are you going to start it with the NSCN (K) and the Federal Government
also?...(Interruptions)

SHRI L.K. ADVANI: That is a separate matter. All that | can say is that we would like both NSCN (IM) as well as
NSCN (K) to participate in it so as to ensure that there is peace in Nagaland and all kinds of crimes are eliminated.

12.55 hrs.
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(Amendment of article 332)
MR. SPEAKER: Before we go to voting for the Constitution (Ninety-ninth Amendment) Bill, let the Lobbies be opened.
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): | would request the Government to bring the Women Reservation
Bill and pass it like this. ...(Interruptions)

SHRIMATI MARGARET ALVA (CANARA): | would make a request to the Government to pass the Women
Reservation Bill in the same way. a€| (Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): You bring the Women Reservation Bill and pass it. ...(/Interruptions)
MR. SPEAKER: Before | put the motion for consideration of the Constitution (Ninety-ninth Amendment) Bill, 2003 to

the vote of the House, | may inform the House that this being a Constitution (Amendment) Bill, voting has to be by
division.

12.57 hrs

Let the Lobbies be cleared.

13.00 hrs.

MR. SPEAKER: Now, the Lobbies have been cleared.

The question is:

"That the Bill further to amend the Constitution of India, be taken into consideration. "

The Lok Sabha divided:
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Yadav, Dr.(Shrimati) Sudha
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MR. SPEAKER: Subject to correction, the result of the division is:
Ayes: 360

Noes: Nil

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-
thirds of the Members present and voting.

The motion was adopted.
MR. SPEAKER: Now, the House will take up clause-by-clause consideration of the Bill.
Clause 2 Amendment of
Articl 2
MR. SPEAKER: There are two amendments to clause 2.
Shri S.K. Bwiswmuthiary, are you moving your amendment?
SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Yes, Sir. | beg to move:
Page 1, lines 9to 11,-

for "Bodoland Territorial Council Areas District, so notified, and existing prior to the constitution of
the Bodoland Territorial Council Areas District, shall be maintained".

substitute "Bodoland Autonomous Territory, so notified, shall be such that the number of seats allotted to
the Scheduled Tribes is not less than thirteen". (1)

MR. SPEAKER: I shall put amendment no. 1 moved by Shri Buwiswmuthiary to the vote of the House.
The amendment was put and negatived.

Amendment made:

Page 1, lines 9 and 10,-

for "the Bodoland Temitorial Council Areas District, so notified, and existing prior to the constitution of the
Bodoland Territorial Council Areas District”

substitute "the Bodoland Territorial Areas District, so notified and existing prior to the constitution of the
Bodoland Territorial Areas District". (3)

(Shri Chinmayanand Swami)



MR. SPEAKER: The Lobbies are already cleared.
I shall now put clause 2, as amended, to the vote of the House.
The question is:
"That clause 2, as amended, stand part of the Bill."
The Lok Sabha divided:

Division No.7 AYES 13.06 hrs.
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Tiwari, Shri Lal Bihari
Tomar, Dr. Ramesh Chand
Topdar, Shri Tarit Baran
Tripathee, Shri Ram Naresh
Tirpathi, Shri Prakash Mani
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Tur, Shri Tarlochan Singh
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Venkataswamy, Dr. N.
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Venugopal, Shri D.

Verma, Prof. Rita
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MR. SPEAKER : Subject to correction, the result of the division is :
Ayes : 359
Noes : Nil

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-



thirds of the Members present and voting.
The motion was adopted.
Clause 2, as amended, was added to the Bill.
Clause 1 Short title
Amendment made :
Page 1, line 3,--
for "(Ninety-ninth Amendment)"
substitute "(Ninetieth Amendment)" (2)
(Shri Chinmayanand Swami)
MR. SPEAKER : The question is :
"That clause 1, as amended, stand part of the Bill."
The motion was adopted.
Clause 1, as amended, was added to the Bill.
The Enacting Formula and the Long Title were added to the Bill.
SHRI CHINMAYANAND SWAMI: Sir, | beg to move :
"That the Bill, as amended, be passed".
MR. SPEAKER : The question is :
"That the Bill, as amended, be passed".

The Lok Sabha divided:

Division No.8 AYES 13.09 hrs.
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Ghatowar, Shri Paban Singh
Giluwa, Shri Laxman

Goel, Shri Vijay

Gogoi, Shri Dip

Gohain, Shri Rajen
Govindan, Shri T.

Gowda, Shri G.Putta Swamy
Gudhe, Shri Anant

Gupta, Prof.Chaman Lal
Hamid, Shri Abdul
Handique, Shri Bijoy
Hansda, Shri Thomas
Haque, Mohammad Anwarul
Hassan, Shri Moinul
Hussain, Chowdhary Talib
Hussain, Shri Syed Shahnawaz
Indora, Dr. Sushil Kumar
Jag Mohan, Shri

Jagannath, Dr. Manda

Jai Prakash, Shri

Jaiswal, Dr. M.P,

Jaiswal, Shri Shriprakash
Jatiya, Dr.Satyanarayan
Jayaseelan, Dr.A.D K.

Jha, Shri Raghunath
Jigajinagi, Shri Ramesh C.
Joshi, Dr. Murli Manohar
Kaliappan, Shri K.K.

Kamal Nath, Shri
Kannappan, Shri M.
Kashyap, Shri Bali Ram
Kaswan, Shri Ram Singh
Katara, Shri Babubhai K.
Kataria, Shri Rattan Lal
Kathiria, Dr. Vallabhbhai
Kaur, Shrimati Preneet

Kaushal, Shri Raghuvir Singh



Khaire, Shri Chandrakant
Khan, Shri Abul Hasnat
Khan, Shri Hassan

Khan, Shri Mansoor Ali
Khan, Shri Sunil
Khandelwal, Shri Vijay Kumar
Khandoker, Shri Akbor Ali
Khanduri, Maj.Gen.(Retd.) B.C.
Khanna, Shri Vinod

Khunte, Shri P.R.

Khurana, Shri Madan Lal
Krishnan, Dr. C.

Kulaste, Shri Faggan Singh
Kumar, Shri Arun

Kumar, Shri V. Dhananjaya
Kusmaria, Dr. Ramkrishna
Lahiri, Shri Samik
M.Master Mathan, Shri
Mahajan, Shri Y.G.
Mahajan, Shrimati Sumitra
Mahale, Shri Haribhau Shankar
Mahant, Dr. Charan Das
Mahto, Shrimati Abha
Makwana, Shri Savshibhai
Malaisamy, Shri K.
Malhotra, Dr. Vijay Kumar
Mallikarjunappa, Shri G.
*Mandal, Shri Brahma Nand
Mandal, Shri Sanat Kumar
Mane, Shri Shivaji

Mane, Shrimati Nivedita
Manjay Lal, Shri

Manjhi, Shri Ramjee

Mann, Shri Simranjit Singh
Mann, Shri Zora Singh
Meena, Shri Bherulal
Meena, Shrimati Jas Kaur

Meghwal, Shri Kailash



*Voted through slip.

Mishra, Shri Ram Nagina
Mishra, Shri Shyam Bihari
Mistry, Shri Madhusudan
Mohale, Shri Punnu Lal
*Mohite, Shri Subodh
Mohol, Shri Ashok N.
Mollah, Shri Hannan
Mookherjee, Shri Satya Brata
Moorthy, Shri A.K.
Munda, Shri Kariya

Muni Lall, Shri
Muniyappa, Shri K.H.
Murmu, Shri Rupchand
Murmu, Shri Salkhan
Murthi, Dr. M.V.V.S.
Muttemwar, Shri Vilas
Naik, Shri A. Venkatesh
Naik, Shri Ali Mohd.

Naik, Shri Ram

Naik, Shri Shripad Yesso
Nayak, Shri Ananta
Nishad,Capt.Jai Narain Prasad

*Voted through slip.

Nitish Kumar, Shri

Oram, Shri Jual
Padmanabham, Shri Mudragada
Pal, Dr. Mahendra Singh
Pal, Shri Rupchand
Palanimanickam, Shri S.S.
Panda, Shri Prabodh
Pandeya, Dr. Laxminarayan
Panja, Dr. Ranjit Kumar
Parste, Shri Dalpat Singh
Pasi, Shri Suresh
Passi,Shri Raj Narain

Paswan,Dr. Sanjay



Paswan, Shri Ram Vilas
Paswan, Shri Ramchandra
Paswan, Shri Sukdeo
Patasani, Dr.Prasanna Kumar
Patel, Dr. Ashok

Patel, Shri Chandresh

Patel, Shri Deepak

Patel, Shri Dharm Raj Singh
Patel, Shri Dinsha

Patel, Shri Mansinh

Pathak, Shri Harin

Patil, Shri Annasaheb M.K.
Patil (Yatnal), Shri Basangouda R.
Patil, Shri Bhaskarrao

Patil, Shri Danve Raosaheb
Patil, Shri Jaysingrao Gaikwad
Patil, Shri R.S.

Patil, Shri Shivraj V.

Patil, Shri Uttamrao

Patwa, Shri Sundar Lal

Pilot, Smt. Rama
Ponnuswamy, Shri E.

Potai, Shri Sohan

Prabhu, Shri Suresh

Pradhan, Dr. Debendra
Pradhan, Shri Ashok
Pramanik, Prof. R.R.

Prasad, Shri V.Sreenivasa
Premajam, Prof. A K.

Puglia, Shri Naresh
Radhakrishnan, Shri Pon
Radhakrishnan, Shri Varkala
Rai, Shri Nawal Kishore

Raja, Shri A.

Rajbangshi, Shri Madhab
Rajendran, Shri P.

Rajesh Ranjan alias Pappu Yadav, Shri
Rajukhedi, Shri Gajendra Singh

Ram Sajivan, Shri



Ram, Shri Braj Mohan
Ramshakal, Shri

Rana, Shri Kashiram
Rana, Shri Raju

Rao, Shri Ch.Vidyasagar
Rao, Dr. D.V.G.Shankar
Rashtrapal, Shri Pravin
Rau, Shrimati Prabha
Ravi, Shri Sheesh Ram Singh
Rawat, Prof. Rasa Singh
Ray, Shri Bishnu Pada
Reddy, Shri A.P.Jithender
Reddy, Shri G. Ganga
Reddy, Shri N. Janardhana
Reddy, Shri S. Jaipal
Renu Kumari, Shrimati
Riyan, Shri Baju Ban

Roy, Shri Subodh

Rudy, Shri Rajiv Pratap
Sahu, Shri Anadi

Sahu, Shri Tarachand

Sai, Shri Vishnudeo
Saiduzzama, Shri

Sanadi, Prof. 1.G.
Sangtam, Shri K.A.
Sangwan, Shri Kishan Singh
Sanjhwar, Shri Pyare Lal
Sar, Shri Nikhilananda
Saradgi, Shri Igbal Ahmed
Saroj, Shri Tufani

Saroj, Shrimati Sushila
Saroja, Dr. V.

Sathi, Shri Harpal Singh
Sayeed, Shri P.M.

Sen, Shrimati Minati
Sengupta, Dr.Nitish

Seth, Shri Lakshman
Sethi, Shri Arjun Charan

Shaheen, Shri Abdul Rashid



Shakya, Shri Raghuraj Singh
Shandil, Col.(Retd.)Dr. Dhani Ram
Shanmugam, Shri N.T.

Shanta Kumar, Shri

Sharma, Capt. Satish

Shukla, Shri Shyamacharan
Sikdar, Shri Tapan

Singh Deo, Shri K.P.

Singh Deo, Shrimati Sangeeta Kumari
Singh, Ch.Tejveer

Singh, Dr. Raghuvansh Prasad
Singh, Dr. Ram Lakhan

Singh, Dr. Raman

Singh, Kunwar Akhilesh

Singh, Kunwar Sarv Raj

Singh, Sardar Buta

Singh, Shri Bahadur

Singh, Shri Balbir

Singh, Shri Brij Bhushan Sharan
Singh, Shri Chandra Bhushan
*Singh, Shri Chandra Pratap
Singh, Shri Charanjit

Singh, Shri Chhattrapal

Singh, Shri Khel Sai

Singh, Shri Lakshman

Singh, Shri Maheshwar

Singh, Shri Prabhunath

Singh, Shri Ram Prasad

Singh, Shri Ramanand

Singh, Shri Ramjivan

Singh, Shri Rampal

Singh, Shri Tilakdhari Prasad

*Voted through slip.

Singh, Shrimati Kanti
Singh, Shrimati Rajkumari Ratna
Singh, Shrimati Shyama

Sinha, Shri Yashwant



Sivakumar, Shri V.S.
Solanki, Shri Bhupendrasinh
Somaiya, Shri Kirit

Sorake, Shri Vinay Kumar
Srikantappa, Shri D.C.
Subba, Shri M.K.

Sudarsana Natchiappan, Shri E.M.
Suman, Shri Ramiji Lal
Swain, Shri Kharabela
Swami, Shri Chinmayanand
Swami, Shri |.D.

Thakkar, Shrimati Jayaben B.
Thakor, Shri Punjaji Sadaji
Thakur, Dr. C.P.

Thakur, Shri Chunni Lal Bhai
Thirunavukkarasar, Shri Su
*Thomas, Shri P.C.
*Voted through slip.

Tiwari, Shri Lal Bihari
Tomar, Dr. Ramesh Chand
Topdar, Shri Tarit Baran
Tripathee, Shri Ram Naresh
Tirpathi, Shri Prakash Mani
Tripathy, Shri Braja Kishore
Tur, Shri Tarlochan Singh
Varma, Sh. Ratilal Kalidas
Veerappa, Shri Ramchandra
Venkataswamy, Dr. N.
Venkateshwarlu, Shri B.
Venugopal, Shri D.

Verma, Prof. Rita

Verma, Shri Rajesh

Verma, Shri Ravi Prakash
Virendra Kumar, Shri
Vukkala, Dr. Rajeswaramma
Wadiyar, Shri S.D.N.R.
Wanaga, Shri Chintaman
Yadav, Dr.(Shrimati) Sudha

Yadav, Dr.Jaswant Singh



Yadav, Shri Devendra Prasad
Yadav, Shri Devendra Singh
Yadav, Shri Dinesh Chandra
Yadav, Shri Hukumdeo Narayan
Yadav, Shri Mulayam Singh
Yadav, Shri Pradip

Yadav, Shri Sharad

Zahedi, Shri Mahboob

Zawma, Shri Vanlal

MR. SPEAKER : Subject to correction, the result of the division is :
Ayes : 361

Noes : Nil

The motion is carried by a majority of the total membership of the House and by a majority of not less than two-
thirds of the Members present and voting.

The Bill, as amended, is passed by the requisite majority in accordance with the provisions of article 368 of the
Constitution of India.

The motion was adopted.



